
NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH. MUMBAI

CSA No.l7l(MAH)/2018

CORAM: SHRI B. S- V. PRAKASH KUMAR

MEMBER (J)

SHRI V. NALLASENAPATTry

MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPAI.IY LAW TRIBUNAL ON 08.02.2018

NAME oFTHE PARTIES: Govind Properties hrt Ltd

Vs

Govindram Brothers Pvt Ltd

SECTION OF THE COMPANIES ACT: 230-232

ORDER

CSA No. 17I230-23,NCLT/MB/MAIV201E

The Company Application allowed.

Sd,l sd/-
i

V. NALLASENAPATI{Y
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)


